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May, 1985 was not very correct on
facts and a rejoinder was accordingly
sent by the NDMC to the ‘Indian
Express’ which was published by them
ony 13-6-85. .

(c) Doeg not arise.
. Engaging of private builders by DDA

1039. SHRI K, VASUDEVA PANI-
CKER: Will the Minister of WORKS
AND HOUSING be pleased fo state:

(a) whether it is a fact that the
Delhi Development Authority is con-
templating to engage private builders
in some of its house construction pro-
jeets;

{b) if so, in whal way Government
propose to exercise checks on the
construction work carried out by the
private builders; and

(c) what steps have been taken by
Government to ensurp better gualily
of flats?

THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GHA-
FOOR): (a) to (¢} The scheme is
veg to be finalised.

Director, Hindustan Vegetable Qils
Corporation

1100. DR. SHANTI G. PATEL: Will
the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state:

{a) whether allegations against the
former Chairman-cum-Managing Dir-
ector of Hindustan Vegetable Oils
Corporation have been investigated:
and

(b) if so. what
thereof?

are the {indings

THE MINISTER OF FOOD AND
CIVIL. gUPPLIES (RAO BIRENDRA
SINGH): (a) and (b) ‘The allegations
agains{ the former Chairman-cum-
Managing Director ap. being enquir-
ed into by CBI. Their findings are
still awaited.
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110
Casual labourers in AIl India Radio
and poordarshan

1101 SHRI SYED AHMAD HASH-
MI: Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) what is the number of casual
labourers working in the All India
Radio and Directoraty General, Door
darshan at present; and

(b) the nature of duties performed
by them and by when they are lLikely
to be regularised?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRI V. N.
GADGIL): (a) The number of casual
labourers working at present is 55.

(b) These persons are employed
for attending to items of work which
are of casual nature. No guarantee
can, therefore, be given that they will
be regularised.

Central grants for slum clearance and
rehabilitation in U.P.

L ast

1102. SHR1 SYED AHMAD HASH-
MI: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether there is any proposal
under Government's consideration {o
increase the Central grants for the
slum clearance and rehabilitation of
slum dwellers in the backwarg areas
in U.P.,; and

(b) if so, what
thereof?

are the delails

THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GHA-
FOOR): (a) No, Sir.

© {b) Does not arise.
NCR plan Report

1103. SHRI PARVATHANENI UP-
ENDRA: Will the Minister of WORKS
AND HOUSING be pleaged to state:

(a) whether the details of the NCR
Plan have been finalised; and
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(b) whethey Government proposed
to shift some subordinate officeg in
Delhj to colonies such as NOIDA and
Faridabad with a view to relieving
congestion in Delhi?

THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GHA-
FOOR): (a) No, Sir.

(b) The question of shifting certain
offices of the Central Government,
Public Sector Undertakings and Auto-
nomoug Bodieg outside Delhi with a
view to relieve congestion is under
consideration of the Government,
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to Questions 12

Industrial licences for new sugar
factories

1105. SHRIMAT: SUDHA VIJAYX
JOSH{. Will the Minister of FCOL:
AND CIVIL SUPPLIES be pleused
to state whether Government are
reviewing the policy o! granting ui
dustrial licenceg to new sugar facto-
ries only in the non-factory districts,
particularly in view of th_ represen-
tation made by the Government of
Maharashtra?

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAQ BTRENDRA
SINGH): The existing licensing policy
is under review of the Government.
The licensing policy for the Seventh
Plan is under formulation,

Remunerative priceg for sugarcane

1106. SHRI DIPEN GHOSH. Will
the Minister of FOOD AND CIVIL
SUPPLIES be pleaseq to state:

(a) whether Government are aware
that the sugar production in the
country will continue to decline un-
lesg the farmers are given remuncra
tive prices for sugar cane; and

(b) if so, by when Government
propose to take a decision in this
regard?

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (RAQ BIRENDRA
SINGH): (a) Sugarcane availability
is the major factor having a bearing
on sugar production and the prices
received by the growers is one of the
factors affecting availability. Conse-
quently, in the fixation of the statu-
tory minimum price of sugarcane pay-
able by sugar factories, under the
Sugarcane (Control) Order, 1966,
due regarqd ig given to the following:-

(i) the cost of production of
sugarcane;

(ii) the return to the grower
from alternative crops and the
general trend of prices of agricul-
tural commsdities;



